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Practical Industrial Training
1240, Dr. Satyawadi : Will the Mi-
nister of Education be pleased to state:

(a) number of engineering students
selected subject-wise for practical indus-
trial training in various factories at the
Government expenses for the year 1955-56;

(b) the names of the centres where
thuse students will be sent for training;

(c) the total amount to be paid as sti-
pends to those students; and

(d) the number of Scheduled Castes
students, if any, among them?

The Parliamentary Secretary to
the Minister of Education (Dr. M. M.
Das) t (a) to (d). A statement giving the
required information is laid on the Table
of the House [See Appendix XI annexure
No. s7].
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Life in a test Tube

1243, Shri M. L. Agrawal : Will the
Minister of Natural Resources and Sclen-
tific Rescarch be pleased to siate whether
any research has been made in India for
creating simple form of life in a test tube?

The Deputy Minister of Education
(Dr. K. L. Shrimali) : No, Sir.

Kolar Gold Fields

1343. Shri T. B. Vittal Rao : Will
the Minister of Natural Resources and
Scientific Research be pleased to state
whether Government of Mysore have
approached the Central Government for
financial aid for nationalising the Kolar
God

28 SEPTEMBER" 1855

Written Answers 5336

The Deputy Minister of Education

(Dr. K, L. Shrimali) : No, Sir.

Cost Accountants Diplomas

1344. Shri P. Ramaswamy : Wil
the Minister of Education be pleased to
state:

(a) whether the Diplomas given by the
Incorporated Association of Cost Accoun-
tants, Sydney (Australia) are recognised
by Government; and

(b) whether it is a fact that the In-
dian Federal (now Union) Public Servie-
Coummission gave an assurance on the
subject to the High Commissioner of Aus-
tralia in India?

The Parliamentary Secretary to
the Minister of Education (Dr. M.
M. Das): (a) The Diplomas are not recog-
nised by Government.

(b) No, Sir.

Army School of Education,
Pachmarhi

124%. Shri Kamath: Will the Minis-
ter of Defence be pleased to state :

(a) the monthly wages of sweepers,
men and women separately at the Army
School of Education, Pachmarhi, Madhya
Pradesh ; and

(b) the reasons for disparity, if any?

The Deputy Minister of Defence
(Sardar Majithia) : (a) There is no insti-
tution called the Army School of Education,
Pachmarhi. Presumablr, the reference is to
the Army Educational Corps Centre and
School, Pachmarhi. No female swee
are employed in that school. The scale of
pay prescribed for sweepers (both men and
women) under the-Civilians in Defence
Services (Revision of Pay) Rules, 1947 in
all Defence establishments (including the
Army Educational Corps Centre and School,
Pachmarhi) is Rs. 30-§-35. In addition,
they are eligible for dearness allowance at
Rs. 40/- per month, half of which is treated
as pay. The sweepers cmployed in Pach-
marhi in the above-mentioned scale of pay
are also entitled to house rent and com-
pensatory (city) allowances at the following
rates subject to the fulfilment of the pres-
cribed conditions :—

Compensatory House

(City) Rent
allowance allowance
Re.  Rs
Below Rs. s5 . 3 5
Rs. s5—60 - SO





